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thing., This is the
standing.

Discussion re,

kind of wunder-

MR. DEPUTY CHAIRMAN: We go
to the next itam now. Mr. Rama-
krishnan will continue.

DISCUSSION UNDER RULE 176
Statement on Industrial Policy
—contd,

SHRI R. RAMAKRISHNAN (Tamil
Nadu): I would like to remind Mr.
Patil, the hon. Minister that at 4.45,
our hon. Prime Minister said that
she is all for the propagation of
Hindi. Many Members here raised
questions in English and the Minister
has replied in Hindi. Half-an-Hour
Discussion ig for the benefit of the
whole House and not for a few Mem-
bers.

MR. DEPUTY CHAIRMAN: They
will take note of it.
SHRI R. RAMAKRISHNAN: Now

on the socio-economic objectives of
thie beautiful Industrial Policy Resn-
tutton, I would like to compliment
Dr. Chanang for haviag read all the
text-books in Economics very well
bacause from the first point of opti-
mum utilisation of the installed capa-
city to consumar Dprotection against
high prizes, they all look like having
becn taken out of the text-bouks.
Nobody can find fault with these ob-
jectives in themselves. Bui the main
objective should be {0 regulate invest-
ment and production according to
sonme scheme of social priorities. Tin-
fortunately, Sir, ia our society as it
has developed, the inequalities in in-
come and wealth have resulted in
gross distortions in the investment
pattern. We find that in the non-
essentjal sectors the investment has
gone up whereas everyday wa are
faced with shortage of essential goods.
The accent of the industrial policy
should be on the investment pattern
in sactors which are essential and fo
step up consumer goods.
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Now, coming {0 consumer protec-
tion against high prices, unfortunate-
ly we in India do not have a Raiph
Nadar who would take up the cause.
Recently, after the Minister made
some statement about high prices, we
were very happy to see that some
toolh-paste companies had brought
down the prices. Even the Minister
said that it was going to be the beain-
ning. But, unfortunata!y, after that:
no prices, particularly 1n  consumer
goods, have come down. I would
like to reming the Minister to ‘ake
it up with these big consumer goods
companies to see that prices are
brought down to the lowest possible.

Sir, coming to the role of public
sector which most Members here nave
talked about, I wou'd like to state
that the rehabilitation—and growth
of the public gector will not come from
platitude. Parg 6 is full of very
v nous stetement that the public
sector should be an effective and
coerational one. But, unfortunately,
what is it that we find in the countrv
today? A sum of Rs. 20,000 crores is
tha invesiment in public gector and
the return is ridiculous. Perhaps, it
is even shameful to see that the
return is minus 145 crores. I am very
happy that in.the latter portions of
the statement, in parag 7 and 8 he
said that the Government is propcs-
i“g 0 tzko effective steps. I think
the Minister should emphasise upon
these people, these chief executives
of the public sectors, to go ahead to
see that produciion is maximised, to
see that profit is maximied, to see that
infructuous and avoidable expendi-
ture is brought down tg the minimum
and that they should not give the
excuses that the Ministry is interfer-
ing with their day-to-day affairs.
This is what they come and tell the
people later. So I  would like the
House as well as the Minister to take

note of it. Now, 1 come to a very
imnortant and critical thing. This is
in regard to the role of th, privale

sector, poiny Aumber nine. Sir, this is
a very obvioug thing. Although no-
body likes if, today, despite the growth
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of the public sector, despite all this
ltalk of socialism, the multi-nationals
a2s well as the big business houses,
1he Tatas, the Birlas, the Modis and
whatever may be the names—there
ure SO Mmany names—are having a
monopoly. Now, there is the MRTP
Act, no doubt, Then, for the mulii-
nationals, there is the FERA. But all
these Acts seem to have so many loop-
hinles and there are many eminenl
lawyers who point out these l10opholes
und even if there are no loopholes, 1
inink, there are lobbies working 10
see that these loopholes are created.
1 will give you one classic example.
This is in relation to point number
nine, private sector, and point num-

ber seventeen, village industries
There 1s the classic example of
WIMCO. 1 have mentioned in this

avgust House before the classic case
of WIMCO. Sir, it is you and I and
the housewives in our houses who are
using match boxes. The entire coun-
try is self-sufficient in the match box
industry. But despite all these rav-
ings and rantings, WIMCO does not
eare a damn. They say ‘You go on
tatking any amount; we have got the
Minister, we have got the Govern-
ment, we have got, above all, the
demigods, the bureaucrats, who are
with us’. You cannot do anything
about WIMCO. Despite their produ-
cing the worst quality matches, their
lobby is so powerful that the Govern-
ment of India is only a servant of
WIMCO. The WIMCO lobby is so
powerful I repeat again and again,
ad nauseum; nobody can do anything
about WIMCO. Sir, what is wrong
with our match boxes and matches?
The Finance Minister says so much
protection has been given. Why should
there be protection? You have driven
ou! Coca Cola from this country. You
shoulg alsp drive out WIMCO from
this country and give it to the Indian
peaple. Our people are quite seli-
sufficient in this and they know the
latest chemical technology. There is
no need for WIMCO. There should
be an Ordinance. You are issuing
Ordinances for sc many things. An
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Ordinance should be there to see that
WIMCO goes out of this country
tomorrow itself, ’

Coming to this nucleus plants and
the growth centre strategy, the Minis-
ter, of course, is aware that theoreti-
cally, this is a very sound concept.
The statement in item no. eleven says
thst the nuclei will also ensure a
widely spread pattern of investment
and employment anq will distribute
the benefits of industrialisation to the
maximum possible. The only thing
is that the preconditions for the
success of this growth centre strategy
have not been enunciated. The only
point is that the economic and soeial
infrastructure of our rural and back-
ward areas is such that the spread-
effects will be minimiszd. Relevant
to this ig item number 11-A, ancil-
larisation effect. In regard to this I
would once again say that the growth
of the small-scale sector, the indus-
tria] estates for which Tamil Nadu
is a classic example, should be en-
couraged. They should be givea all
help for marketing along with pro-

duction. No doubt, the statement
says that marketing suppory would
be given. But this should be spelt

out in greater detail. T welcome the
redefining of the small-scale umits.
This is only an acceptance of the
reality of the situation.:+ - :

Coming to village industries opti-
mum use of physical resources in our
country should be emphasised in ihe
industrial policy while carrying it out
trom day to day. There are examples
like forestry, livestock, silk and
sericulture hand-made paper, honey,
organic waste, gobar gas plants and
so on. The country is faced with the
oil shortage, kerosene shortage and
so oh, If all these organic waste, the
gobar gas plantg ang so on can be
used on a wider scale, I am sure, this
will result in considerable saving of
foreign exchange and in regard to the
cuestion of village industries, I think,
the ‘Government should pay more at-
tention. After all India lives in wil-
lages and the rural economy is very
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very important. I am sure, the
Hinister will take note of this.

I now come to point number 21. I
can tell you that I am not an agent
of the Dbig business houses, In
this connection, I am very happy tiat
the economic policy had made a very
fine gesture in realising the truth that
the Government has to take certain
decisions in regard to recognising the
sdditional capacity. The point is,
every now and then both in this
Ilouse and in the other House, there
are so many complaints about this
Bata, the Britannia and all these com-
panies, which are producing goods in
excess of their licensed capacity. I
am very happy that the Government
has realised the truth and in their
desire for maximum production tnhey
have come out with a statement on
30th August, wherein, they have noti~
fed some industries. I would like to
sound a note of caution to the hon.
Minister that he should put an end
to these people getting further ex-
pansion and getting a  stranglehold.
These monopoly ang big business
houses have had their due share and
they should not get much more than
what is stated.

I now come to the export-oriented
units, No doubt export is a very im-
nortant thing, in view of our oil bill
which is mounting by leaps and
bounds. But the domestic demand for
essential goods should first be met
and then only any export-oriented
things should be started. i

Now I will come to the point about
pollution control. Paragraph 29 has
no doubt, made a brilliant analysis of
the situation, but you remember,
there were some agro-chemieals and
due to lack of pollution control death
of millions of fish had resulted. Also
in the leather industry effluent dis-
posal is very important. The Central
Government shoulg write to the State
Governments to take proper safe-
guards to see that the effluent disposal
is done properly because the ecologi-
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cal problem is going to become a very
big thing in the future.

Coming to the backward areas,
linked up with the industrial policy
is the national thermsal energy and
power policy which is absolutely es-
sential. Without power there will be
no industry, rothing of the sort, and
it is absolutely necessary that we have
more power plants. In this connec-
tion, I draw the attention of the hon.
Minister and also his other colleagues
about the demand for two thermal
stations made by the Tamil Nadu
Government. We wanted two thermal
stations in Tamil Nadu. 'This can be
properly examined,

raoea [P 5

Coming to the monetary system
which hag been provided in paragraph
33, the Minister hag assured that the
monitoring cells have been set up.
(Time bell rings) Just one impor-
tant point about the industrial sick-
nes3s. The statistics reveal that as on
June, 1979 there were 3435 units with
bank finances of Rs. 1102 crores in the
large-scale sector and 21,000 units
with banks finances of Rs. 245 crores
in the small-scale sector. In this ¢on-
nection, I would like to say that it is
very good that there is a provision
for devising a warning system, but I
would like to bring, through you,
Sir, to the notice of the hon.
Minister g very important prob-
lem, which is concerning the
Central Government also. This is
regarding the question of the Bucking-
ham & Carnatic Mills in Madras. Thers
are nearlv 13,000 people who have
been given retrenchment notices. Re-
cently, the hon. Minister, Shri Pranab
Mukherjee, came there, The Tamil
Nadu Government has recommended
and advised the Central Government
to take it over, but there are some
inbuilt difficulties which the hon.
Minister can discuss with his colle-
agues. Here I would like to point out
that in Bengal, so many factories ip
the worst condition have been taken
over in the interest of employment.
So many factories have been taken
over in other States also. Therefore,

MO N -1



375 Discussion re.

[Shri R. Rama Krishnan]

no exception should be made for Tamil
Nadu.

Coming to a very important point,
in paragraph 40 1 think the hon. Minis-
ter has made a small error. Thege
district industries centreg should not
have been scrapped because they are
doing very good work particularly in
Tamil Nadu. Instead of this, they
should have been streamlined. (Time
bell rings) efore I conclude. I
would lik~ to mention one very im-
portant point that this industriai policy
should be reviewed every year by
both the august Houses of Parliament.
For the unemployed educated youth
of India there should he youngmen’s
cooperatives,

I hope the Minister will consider all
shese points. There are so many
ether points which 1 wanted to say,
but gince there are other hon. Mem-
bers alsp to speak on this, T once
again congratulate the Minister for
bringing forward this statement and 1
hope this will give a good start to the
economic growth in India.

MR. DEPUTY CHAIRMAN:; Puof.
D. P. Chattopadhyaya. Not there. Shri

Ramanand Yadav—not there. Yes,
Shrimati Mukhopadhyay.
SHRIMATY PURABI MUKHO-

PADHYAY (West Bengal): Mr. De-
puty Chairman, Sir, at the fag
end of the day I won’t make a
lorg speech, we are not in the
mood. The Industrial Policy State-
ment that the Minister has presented
before us needs g lot of change,
change of priorities mainly, and, it has
to be readjusted according to the need
of the hour, Sir, public sector has
been neglected, neglected mainly by
the Janata Government because they
did not believe in public undertakings.
Now, 1this Government, which wanted
public undertakings and public sector
to get the highest economic place in
our country, should see that this sec-
_ tor got that consideration at all levels.
The public sector js now suffering
from two ills. In the managing com-
mittees, you will find almost in all
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public sector undertakings people and
representatives of big business houses
are represented on the Managing
Boards, which jg very wrong. It is
evident from the new policy that we
are seeing affer this Government came
in power. May be, previously also
the Janata Government were tryin:
to do the same, but it is a very wrong
thing. This is very wrong. They may
be experienced in running the organi-
sation, but there is no lack of ex-
perienced technological people and
technocrats in this country. If tha
big businesg is linked with the public
sector, then the interests of the kisa
business get a prominent place through
their representatives on the Manage-
ment Boards as compared t{o people’s
interests. That is why I object very
much to the introduction of big busi-
ness people in the working of the
public gector. The Minister will not
be able to deny thal this is not being
done,

The second point I want to make 1s
that the public sector spends from the
State exchequer money tg develon
some basic things, some basic indus
try or some basic formulations. Who
gets the benefit of jt? They only have
bulk formulations. Take, for exampls,
the drug industry. Because it needs
research, because the gestation pericd
ig quite long, the quick buck is no!
returned to the big business, or the
monopoly houses. What they dg is
they purchase the bulk formulatiors
from the public sector and then the
brand names are given by these pri-
vate sector companies. The whole
market is captured by them. "f we
spend money for the basic things we
shoulq also utilise the basic things for
the welfare of the pezople, and not fo-
the big business. I hope I am clear.

The third point that 1 want to sav
is this., This is supposed to be an
egalitarian society that we are living
in now. Twenty-two big business
houseg are still throttling the life-line
of the poor people Their strangle-
hold is on the total economy. They
are denying benefits to the working
class, they are denying benefits to the
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people and their hunger for profit is
going sky high day by day. Any kind
of law or legislation that is already
there has failed to bring them to do
proper justice. Even in the industrial
policy or in the licensing policy, these
big business people have not been
subjected to any kind of restrictions.
Though we have g0 many restrictions
supposed to be laid down in the in-
dustrial policy ag well as in the licens-
ing policy, the legitimate demands of
the working class about bonus, work-
ing wages provident fund benefits etec.
have been completely ignoreq in the
industrial policy statement. Not a
single line has been written tg incor-
porate in the industrial policy that if
an industry failg to do justice to its
working class in matters of payment
of real wages in matters of payment
of bonus, in matters of States
Insurance policies, in matters of
their everyday work and its com-
pensation, its licence will not be
renewed. Can you show me one
line in the industrial  policy
in which they say this? No. I expect
that the Minister for Industry while
revising the policy after hearing our
views will take note of this serious
laps in the industrial policy.

Sir, there are monopoly houses in
this country. We have also brought
into the picture big multi-national
corporations We think we are getting
benefited by bringing the multinational
corporations into India. But they
exploit our raw materials; they exploit
our cheap labour. They come here
becausa of the indigenous raw mate-
riale that will be cheaplv available to
them angd also because of the cheap
labour here. But who takés the pro-
fit? Where doeg the profit go? It goes
to their own original country and to
the places they come from. Our coun-
try is not getting the benefit. Their
assets and their profits have gone un
400-500 per cent. Though on paper
you can say that there are a few
multi-national cornorationg in India,
vet look at their assets; Look at the
black monev that is being generated
in the countrvthrough these multi-
national corporations! They are, with
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this money, surreptitiously corrupting
the political parties, the political ele-
ments in this country. You cannot
deny that. Let ug see the experience

in other countries of the role
7 p.M. of mulinational corporations.

What did they do? What did
they do in Chile, what did
they do in Bangladesh and what
did they do in Africa? Only yester-
day I was reading a report of the
FAO. They said that within two years
the whole of Africa will be in the grip
of hunger and famine and its Secre-
tary-General appealed to the whole
world to help the third world coun-
tries. These third world countries,
these under-developed countries are
the most exploited, including India.
If we think that we have ceased to
be an under-developed country, we are
wrong, Yes, I recognise the progress
we are making in g few fields, no
doubt. But what about the hunger of
millions and milliong in this country?
Are we capable enough, through our
industrial policy, to give Jobs to our
unemuvloved? Are we capable enough
of utilising the maximum potential
and utilise it for t-e welfare of this
country? Have we brought down
orices in any manner? They are sky
high now.

Dr Zakaria has said—I quote his
language—that the Opvosition ig hav
ing the slocan of socialism and ro-
mances, with populism. Sir, if any-
bodv can be accused of this. it is the
ruling party, the ruling party leaders
and the Government. The party
which is running the Government is
tinkering with socialism. Today we
have heard from one of the speakers
that socialism ig not our goal. When
have we revised our objective?
We know that socialism ig our goal
I do not want to mention Dr.
Zakaria’s name all the time. This
ic putting the whole thing in back
gear. No, Mrs. Gandhj was not
wedded to vower for back-gearing
the country. I think Dr. Zakaria—
since his name has been mentioned—
has done great injustice to his own



1w

379 Discussion re.

[Shrimati Purabi Mukhopadhyay]

leader by saying this, and to the
Constitution and the will of the peo-
ple,

I. spoke about_hunger. Mr, Salve
said that the Opposition i launching
a movement for higher prices for the
agricultural products and at the same
time thev are asking that consumers
shouly get things at lessey prices.
Wher, is the contradiction? He said,
with regarg to sugar, you have to
pay more to the growers and you
also want sugar at a cheaper rate.
Do vou know how much a kilo of
sugar costs today? Or what was the
prevailing price of sugar a week ago?
I did not expect to hear this from
the Prime Minister. She said in one
of her statements that if people have
developed a sweet tooth, they  will
bave to' pay more for it. 1 am very
unfortunate to hear this, Do you
mean to say that we Wwill bring this
country to that stage without sugar,
molasseg or without tea or anything
like that? Then what is the progress?
If we have developed a sweet tooth,
do npot accuse us. It ig a sign of
progress of the country. It is the res-
ponsibility of the Government of the
country that elects it to give wus
things at cheaper prices. Where is
the link between th, agitation for
higher prices for sugarcane and the
price of sugar at Rg. 12 a kilo?
When quegar was sel™ug at Rs. 12 a
kilo, sugarcane wag not being grown
at that time of the year. It was not
in the fields. So why try to conclude
like that? You are pot addressing a
public meeting that you can get
away with anything. When Parlia-
ment is having a serious discussion,
coming as it doeg from a person like
Mr. Salve who knows the economic
affairs—he has the expertise for the
whole thing—giving an argument
like that is something strange. What
about the profiteers? What about the
profiteering? What about the middle
men? What about the sugar lobby
itself? They hay, a strangle.lold on
the ruling party alse. Can you deny
that? One of the Ministers in  the

Yores e e 1 G

[ RAJYA SABHA ]

RS AR as ' - . -

Industrial Policy 380

Maharashtra Government—I do not
want to mention names; only one case
I would mention—is the representa-
tive and her husband who is a mo-
narch of the sugar lobby, is the Ge.
neral Secretary of the ruling party.

You accuse us of asking vou to
pay higher prices to the growers. Is
Mr. Sharad Pawar alone responsible
for the increase of the sugar prices?
This was long before Mr, Sharad
Pawar that the khetkari mazdoors
starteq their agitation. So this is
nothing but tinkering with the prob-
lem by the Government. Then we
come to. (Time bell rings) Sir, I re-
inember it when  vou tolg me to
speak for ten minutes only.

What gbout the cottage industry?
1 think ihere should be more safe-
guards for the cottage industry to
flourish nng the monetary  system,
th~ pationalised banks, the energy
crisig and the needs of the people, all
should be co-ordinated, all should be
taken ag a whole instead of in isola-
tion or compartmentalised, to try to
solve the problem. I am confident
that the Ministey being very young
and very energetic will take a  se-
rioug note of whatever we  have
said and in future try to put priori-
tieg in his policy. ,
wie ¥ B -

MR. DEPUTY CHAIRMAN. May
1 ask the Minister to reply? Or, is
there anybody wanting to speak?

SHRI SYED SHAHABUDDIN (Bi-
har); Sir, I wanted to speak.

MR. DEPUTY CHAIRMAN: But
be brief. el o e T

SHRI SYED SHAHABUDDIN. I
would be very brief.

As T was listening Mr. Deputy
Chairman, to the very eloquent speech
of Mr. Salve I recalled that' once
upon a time about 15 years ago we
used to call ourselves the seventh
industrial power of the world and he
menitioned that we ave the ninth. 1
wonder whether it ig a sign of pro.
gress.
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SHRI SYED SHAHABUDDIN: Well
I do hope that we do not drop to the
ninth position, He very conveniently
quoted the index of industrial pro-
duction for the years 1975-78 and
1976-77. But surely Mrs. Gandhj did
not come to power on the eve of the
Emergency. She wag in power {rom
1966 onwards. I the growth rate is
to be taken it sh6uld be taken for the
whole period. If my memory does not
fail me, Mr, Deputy Chairman, the
avzrage inter-annual rate of growth of
industrial production fias been of the
order of about 1 per cent. To my
mind, that is not a very high rate of
growth, even for an industrially
starved country like India. Another
thing that he quoted-—again yery con-
veniently—was the figure of invest-
ment in public gector, But this time
of course, he took the entire period of
ten years. I think the hon. Members
on the ruling side should exercise a
little discretion when they parade ali
these statistics. I do not think they
should use the forum of this House to
mislead the nation.

ny p. - [ 2

Mr. Deputy Chan‘man I come to
my point. 1 finq generally—-—and T am
not making thig criticism from a par-
tisan angle—that in our policy on in-
dustrial production what is basically
wrong is itg elitist approach. The in-
dustrial production must be primarily
geared to meet the people’s require-
ments of consumer goods, goodg of

masg consumption. And there we
know that in our country the per
capita availability of some of the
basic things of life, without which

there can be no human dignity at
all, has fallen in the last thirty
years; and that is something that the
planners of our industrial growth
must take into account in order to
give it the right orientation. We
naturally do not have unlimiteg in.
dustrial capacity, neither in resour-
ces nor in technology nor in skills
and, therefore they have to be uti-
lised with a definite sense of prio-
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rity, as to what e wish to produce
and for which gsectiong of the peopla.
Therefore, thig elitist burden of our
industrial growth should be eroded
and discarded intentionally, delibe-
rately, if it ig possible for thig Gov-
ernment to do so.

1 1y

The second point I would like 1o
make, Mr, Deputy Chairman, is this.
I find that the control on industrial
production jig diffused, dispersed.
over a wide range of authorities
whether at the State level or at the-
Central level. Many departments
many ministries, come into this gane
of industrial production. 1 hé&lieve
industrial production is a discipline
by itself. It is different from primary
production, and it is different from
the techniques involved in distribu-

tion. Therefore, some defiriite at-
tempt should be made to revise the
Allocation of Business Rules of the

Government of India so that specific
groups, scientifically classified, ‘of in-
dustrial productlon ang facilities fall
under the purview of a particular

department, and it shoulgi Le con-
cerned with the prolicfion aspect

alone. I would not go into the de-

tails, but I believe that this sort of

rationalisation will bring about a

certain specialiseg. control over oro-

duction angq will certainly mean eli-

mination of wastage and also opti-
misation of efficiency.

Mr. Deputy Chairman, I have been
told that thy import licensing for
some of the essential inputs whieh
are imvnorted from outside, is done on
a periodical basis. I am not sure
whether it is done on a week  to
week basig or a month to month
basis. But it is obvioug that thig sort
of thing produces a constraint on pro-
duction and also placeg . enormous
power hoth in the hands ot the
bureaucracy and in the hands of the-
political executive and  provides
scope for unlimited corruption, T
think it ig" in the interest of con-
tinuity of production that when we
talk about licensing, we should not
talk merely about industfial licens-
ing as such, but we should talk
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about all licensing controls and issue
replenishment licenses for as long
a period as it is possible within a
-rational planning system.,

Mr. Deputy Chairman, another
point that 1 would like to make is
that we must take a view of the re-
gion asg a whole. 1 think in our
bid for self-sufficiency or self-reli-
ance—I know this point of mine
might attract the atention of the hon.
Minister because he is a great votary
of the principle of regional co-ope.
ration—we seem to go in for  self-
sufficiency in every respect. I think
we must keep the vision of the re-
gion as an economjc unit before our
‘eyes when w2 g2 i, for industrial
planning. 1 am afraid today ip the
‘quantum qof industrial importg of our
neighbours our industrial exports
are minimal, I think there has to be
=« two-way traffic, a matching juxta-
position, ang 1 think the Government
should make reliberate effort under
the present Industry Minister to ma-
ximize this exchange, so that the
entire region will grow industrially
az a whole ag an integrated unit.

I woulg like to comment, with
vour permisston, Mr, Deputy Chair-
man on a few paragraphs. In para 3
there is talk of revival of infra-
structure bhecause of ‘great damage’
that hag been done by the previous
regims and of how  anxious this
Government is to revive it, T am told
that an Inter-Ministerial Committee,
a high-level body, was created. Re-
centlv 1 asked for some fizures, Mr,
Chairman_ here in this House, about
the increase in coal produrtion. coal
movement and coal distribution and
about the increase in power produc-
tion and the power gupply. and in
all these, T find that virtually the
situation remains unchanged one
year after this Government came to
power. There mav have been a very.
very marginal difference of 1  per
cent. 2 ver cent. in some cages. but
that surely js not adequate. T hope
that the objective of this statement
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shall actually be implemented in
practice,

Para 6 ig about the public gseector.
Somehow the first sentence is be-
yond my comprehension. It seems o
put the cart before the horse or
confuse cause with effect. It says:

“An  unfortunate development
during the recent political vacuum
in the country has been an erosion
of faith in th, public sector which
hag been reflected in its rather
poor performance in recent years.”

I do not know which comeg first, the
voor performance comeg first or the
erosion of public confidence comes
first, I think this particular state-
ment does not bear scrutiny. I do
not wish fo speak in a doctrinaire
manner, but I certainly feel that the
role of the public sector, after a long
period of random, almost unplanned,
growth, has to Dbe restated.
The focus has to be brought back
to what exactly i the role of
the public sector in our economy.
Once upon a time we difined it in
terms of controlling the heights af
the economy. Today it seems to be
coming intg every thing, every sector
of production, and that has led to
diffusion of control. that has made it
a L. .ven of corruption, that has made
it iyrMicient beyond description. Mr.
Depuly Chairman, its accountability
has to be Jooked into. Unless it is
made fully accountable for itg per-
forminner—along with it goes respon-
gih'ity which must be vested in it—
i* ~annot make any progress, Tn this
connaction, a reference has been made
in the statement to the Fazal Com-
mittee. T hope one vear after the
comstitntion of this committee, this
committee ia able to diasnose the ills
that plague at least some of the
units in *he nithlie gentar and 1 do
(plead with the hon. Minister that the
interim report of the committee, one
vear after its constitution, should be
kroneht out and placed beforp the
House.
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Mr.. Deputy Chairman, they have
talked about the creation of a
management cadre. In the debate on

t the UPSC report. I had myselt
pleaded that there should be an
Indian Management Service, But in

creating management cadres, which
would be functional, I presume, one
has to keep in view the legitimate
claims of promotion from the internal
cadres of these units because other.
wise we shall be faced exactly with
the situation which today we find re-
grettably in the IB or RAW or CBI
or the Border Roads Organisation,
because 20 years after coming into
maturity, they naturally collide
against these elements at the top. A
compromige has to be found and some
balance and adjustment hag to be
made.

Mr. Depuy Chairman, in para 10
the hon. Minister has stated the prin-
ciple of economic federalism. I wish
he had wused the phrase ‘decentrali-
sation’. ‘Economic federalism’' is per-
haps beyond my comprehension. I
would plead with him  that the
location of a productive unit, of a
big unit, should be primarily based
on economic considerations, because
unlegs it iz based on economic con-
siderations, the cost will have tg be
borne by the nation. But that does
not mean that disadvantaged areas
should be starved of industrial pro-
duction. FEach area has got its own
advantages and disadvantages. The
units to be located there need not be
very hig in size, but there can be
many more of these. This iy myv
plea. Mr. Deputy Chairman, angd it is
in this way that the objective of para
18. that is to say, the removal of re-
gional imbalances, can also be achiev-
cd.

SHRIMAT!I PURABI MUKHOPA-
DHYAY: They say in the absence of
infrastructure, there cannot be indus-
trieg there,

SHRT SYED SHAHABUDDIN:
Why not  build it? Mr. Deputy
Chairman. T would like to remind
the hon. Minister that there have
been ocecasions in my  knowledge
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when State Government leaders have
gone abroad to plead for location of
industries in their own areas. I think
this is a rather obnoxious practice
which I hope the present Government
shall try to discourage. I do not want
to give instances. If the hon. Minister
needs, I shall give some instances in
private. It ig surely wrong on the
part of anybody going abroad to at-
tract investment to this country and
to plead for his little parish,

Mr. Deputy Chairman, the incen-
tives that have been mentioned in
para 19 are rather general. I think
they should be specified and the
period of availability should also be
specified because our industry cannot
grow, cannot mature, if it is going
to live on crutches for all time.
Therefore, the nature of the incen-
tives, e.g. subsidies, and the period
for which they are to be available
have to be stated in very clear terms.

In para 21, Mr. Deputy Chairman,
they have talkeq about recogniticn of
actual capacity. One really wonders
how this anomaly has arisen. But this
anomaly has to be recognised, has to
be corrected. But pleas, for God’s
sake, don’t do it on a selective basis.
Thig selective basis is bound to in-
troduce corruption. is bound to in.
troduce mismanagement. ig bound to
introduce a preferential treatment,
is bound to introduce politics. 1f you
want healthy economic growth, and
if you recognise that hv wvirtue of
modernisation, by virtue of renova-
tion, a particular unit has been able
to produce more than what was ori-
ginally sanctioned go in for a review
of its capacitv and make the neces-
sary chages in your notebaoks about
their actual capacity. But dp it for
all units and not on a selective basis,

N

In nara 24 thev have talked about
foreign investment. They have not
used these words. but actually thev
‘have talked ahout foreign investment.
Ahout the entrv  of multinationals
through the hackdoor. T am in favour
-of foreign investment but the area
of foreign investments wmust be
specified. Tt should be an area of
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gophisticated technology which is not
available in the country. It should
be an area in which a real capital
investment is being made by the
foreign partner. The foreign partner
should not be permitted to play with
the money of our own people, with
the local deposits in this country.
The local deposits should be used by
local entrepreneurs. It a foreign en-
trepreheur comeg in, he must bring
his own capital, his own share of
equity capital ag well as his own
working capital. Ang to my mind,
the 40 per cent limit under FERA is
not enough. I would like to draw
the attention of the honourable Min-
ister to the practice in some South
American countries where they arein
need of foreign investment and in-
vite foreign investment, but then they
tell them, there should be an inbuil{
clause that there is progressive indie

genisation of the equity over a speci- °

fled number of years. That is to say,
Wa may start with 50 per cent but
state in the contract that over the
next ten years there shall be indi-
genisation in a phased manner till
at the end of the snecified period of
ten years the unit becomes 100 per
cent Indian and we have complete
control over the technology +hat has
been imported and over the unit that
has been built... (Time bell rings.)
Mr. Deputy Chairman, just half a
minute more I need.

Coming to para No. 40--District
Industries Centres—I find to my sur-
ovrise, perhaps it is not known to the
honourable Minister that the Minis-
try has been issuing beautiful bro-
chures almost every month and everv
week about the great work being
done by the DICs, There seems to be
some anomaly somewhere; perhaps
either the Minister does not know how
his department is working or the de-
partment does not know how  the
Minister is functioning. AIl T would
gsay: if the DICs are not functioning
well, learn from the experience and
improve them. There ig need:
them and there should be a total in-
dustrial planning for an entire dis-

for’
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trict. A district i a big enough area
for such planning, macro as well as
micro planning. Let that be done by :
the DIC ang let it be a responsibility
of the DIC to execute it. Let not the
DIC wait to take up new projects only
when an entrepreneur comes and
then they do what #& supposed to be
done. No. They should take the
initiative to plap and. implement.
The responsibility of the DIC should
be to formulate g district plan and to
implement it. Ang of course, there
should be a constant review of their
performance.

And finally T would love to come -
to the point of pricing. Pricing in the
public sector is an illusory concept
particularly where it happens to be
a monopoly item., What is the price?
Whatever the Government says, shall
be the price. Therefore, in deciding
the price you have to take social in-
puts into consideration, ag Mrs.
Mukhopadhyay has pointed out. 7
find in the paragraph on pricing there
is not a word on limiling the profit
confent of the entrepreneur. How
do you work out what should be the
price of a product? There has to be
a social philpsophy that the profit
whether it is public sector unit or a
private sector unit shall not exceed
a particular limit, 1 do not want to
be very stringent, I want to be very
generous. I want to give incentive
and encouragement. Let there be g
Bocial limit that the profit of an in.
dustrial unit shall not exceed 10 pe?
cent or let it be 6 per cent or let it ba
15 per cent. Whatever it js, let it be
known publicly that there is a limit.
And it is only after keeping that
limit in view that you can resnlve
such a contradiction as was pointed
oiit by Mr. Salve. Even if the price
of the input to the primary producer
goes up you can still provide the fini-
shed product, make it available 1o
the consumer at a cheaper price. Mr.,
Deputy Chairman, this js not a battle
which is restricted to India  alone.
This is an international battle. In the
north-south dialogue we are all the
time talking of a higher price for the
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primary producer and a lower price
for the industrial finished produce.
And it is possible to resovle thig con-

¢ iradction go long as you have got a

clear social thinking on this point,

SHRI CHARANJIT CHANANA:
Mr, Deputy Chairman, this has been
a very interesting debate and the
dbsence of people who indulged in
some abuses also is a very interesting
and conspicuoug thing, although I am
not going to abuse them back even
if they were present here, because
the age factor, the seniority factor
these factors do not allow me to
do that. Even if they were here, I
am not going to abuse them (Interru-
ptions) What I am saying is people
like Mr., Kulkarni might abuse me
but even if they were here, I would
not gbuse them back. That iz not
the kind of discipline under which I
have been brought up. But I would
also take the benefit of honourable
Members like Mr, Shahabuddin, But
I really appreciate the former bure-
aucrat pointing out the negative
points of bureaucracy. I am glag that
we will take all the benefits of your
experience both now and afterwards
also.

SHRI NARASINGHA PRASAD
NANDA: He is a bureaucrat-turned-
politician.

SHRI CHARANJIT CHANANA:
That does not require the negative
part of it at all.

+ T would like to cover practically as
many points raised by the hon. Mem-
bers, ag possible, If still something
is left, I shall appreciate if those who

are present raise it also. I welcome
that,

I personally feel that there are
quite a few things which only
need clarification or only

need, even at the cost of repetition,
reiteration of the points which T
have been making here even in the
process of answering questions raised
by hon. Members. If you raised the
question of promoting monopolies or
multi-nationals and foreign capital,
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just as a slogan it is all right and I
can alwayg appreciate that. The
Members do need some slogans be-
cause slogans are an incentive, They
are not subsidies. Just now an hon.
Member was mentioning about sub-
sidies and jncentives. There is a
difference between subsidies and
incentives, When something is cor-
related to the result, then it is not a

subsidy. It ig an incentive. I have
talked about incentive and regular
evaluation of incenfive. In the past

we have seen some jncentives being
given which were not used. Even
when they are used, we have to do
constant evaluation of incentives and
in this we have to change the whole
content of incentives which vary
from area lo area.

First 1 will take up the question of
correction of regional imbalace. I am
not going by the order of the thing.
Before that I would like to clarify
ithe point which the hon. lady
Member said. She wantedq me to
change the priority schedule. T would
remind her that I am under the
same umbrelly under which the prio-
rity schedule frame wag made. I
respect the same ever since I have
been under that umbrella. A few
things I have to clarify. We are giv-
ing due imporfance to that and how
and why we are doing it. For ex-
ample, friends have talked zbout my
mentioning about the erosion of the
concept of public sector. I know you
do not like my mentioning it ag no-
bedy’s sector. 1 am closer to  the
performance of each and every unit
in the public sector, We are not only
going to raise the slogan,of optimis-
ing the working and efficiency of the
We have the pricing
also in view. We are not excluding
or exempting public sector from
anything. But public sector has to
survive in the interest of the public.
Public sector belongs to the public.
Everybody must understand that
the public sector belongs to the nation.
Once we have that faith, that means
revival of the public sector. In that
we do not have ready-made solutions.
We just cannot develop capsules.

/
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No. We have to develop systems and
work out ang diagnose ailments in
each and every public sector. You
do not like my having said that we
inherited a public sector which had
demages. I woulg give the
figures, which I know are not
very pleasant ones to my friends. My
friends said thal the publiq sector
did behave during the Janaty period.
Others said that the public sector did
not do anything during Janata period.
In the 33 months’ time they had done
nothing. I agree. I wish they had
not done anything. They have un-
done many things and one of the
thingg that they have undone is the
public sector, The total net
losses in the public sector,
of all the public sector undertakings,
during the last three years came to
Rs. 1.539.65 crores. If this figure
touches Rs. 1,600 crores and if it does
not pinch you, it means you have no
faith in the public sector and whom-
soever it does not pinch, he does not
have faith in the public sector
and this is the first and the most im-
portant thing. Then, it T go from
unit to unit and give you the unit-
by-unit figures, they will be stag-
gering figures and you will be surpri-
sed to know what had happened to
such units where the utilisation had
once been sixty or seventy per cent
and when we inherited them it was
only 20 per cent My dear friend, I
agree with you, on the 23rd July a
statement was made and till today
those unitg have not started function-
ing and they have not touched. the
figure of gixty or geventy per cent,
bui they are well below that figure.
That is one reason. Then, Dr. Bhai
Mahavir was quoting Professor Col-
lin Clark and other people. You have
to understand the things first. [ have
nothing against Collin Clark or
Adam Smith or the other economists
or even Chanakya who wrote the
Artha Shastra. There are many
things which are true even today in
the field of econnmics and in the
application of economic theories and
princples. But I think that we should
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not have any allergy at all to new
theories, to new concepts and new
systems to cure a particular disease.
Now, my main point is this: He was?d
talking of the take-off stage ana 1
need tell the House the definition of

the take-off stage. He was quoting
figures and trying to tell what the
take-off stage was in 1976-77. But
kindly tell ma one thing: If the

addition of losses to the extent of Rs.
1,539.65 croreg is not a thing known
as the infrastuctural damaged doneto
the runway on which the economy
was to take off, then what else is it?
Tell me one particular indicator. You
are talking of the 1.4 per cent growth
rate.  That rate is the total growth
rale. But I amn talking of the indus-
tria] growth and the industrial growth,
rate in 1976-77 was 7.4 per cent. This
is one thing and it is the annual
growth rate that I am talking about.

SHRI SYED SHAHABUDDIN: Take
the average for ten years.

SHRI CHARANJIT CHANANA: If
you want to play with the statistics
or indulge in the game of statistics
that is a different thing. I may also
gay that we should take ten years or
fifteen years, or twenty years,
or whatever suits me ang talk
on that basis. But I will not
make use of the statistics to my
convenience. No. I will not do that
and I am not doing that. T am just
quoting statistics only to clarify cer-
tain things and where necessary.

SHRI NARASINGHA PRASAD
NANDA: Sir, let us not go intg the
question of statistics, because like the
swimming suit they reveal what is
not real and conceal what is real.

SHRI CHARANJIT CHANANA:
I have said in the House that as far as
the large houses are concerned, as
far as the monopoly houseg are con-

<

cerned—they have talked of excess _

utilisation of capacity, etc.—I have
said there will be selectivity and
selectivity wag to be and it hag to be
and it will be ip the interest of the
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small-scale industry, of the tiny sec-
tor, and both the sectors we want to
see ag the growing sectors. There is
already a legal frame, there are laws,
to see to the proper behaviour of
these big units. We are mnot at all

interested in the big oneg becoming
bigger. We are interested in the
tiny ones, we are interested in the

small-scale units, in their being and
becoming growing units, growing
sectors. Therefore, when I have tal-
ked of modernisation jn this policy
statement, modernisation doegs  not
have to be limited to the larger units
only. No; it is not at all to be so.
We want modernisation to travel
down to the tiny sector and here our
friend was quoting Mahatma Gandhi
and Jawaharlal Nehru to gay  that
there is a clash between what Mahata-
ma Gandhi said and what Jawaharlal
Nehry said. I am a student of Gan-
dhian economics myself and I would
only like to say that between the
two persons, there wag one philo-
sophy which was one of complemen-
tarity rather than of clasheg and I
would only remind the Members
of what Gandhijj said. He said:
“What I am saying today may not be
true tomorrow.” But, inspite of that,
Sir, his philosophy is found to be im-
mortal. We did Jlearn from the
philosphy of Gandhiji and, therefore,
when I talk of the village industries,
I would like to mention one thing. 1
would like the honourable Members
of the House ,to visit the nuclear
plants or the other complexes which
are developing. I am not at all
against any nomenclature and I am
not against the “DIC® at all. T have
asked only what you are doing about
them at all. We are not against it.
We only want that the honourable
Members should see and then talk
about the functioning of the DICs.
We won’t give it any name. I do not
have the phobia about the nomencla-
ture at all. But we want that indus-
trialisation should mean industriali-
sation and the impact of industsiali-
sation must reach the cofntmon man,
and it must go down to the village.
Villages cannot prosper unless and
until we convert each and every vil-
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lage of ours into economically viabie
villages. I will give you examples of
such complexes. My hon. friend
raised a very important issue that
economic models must be raised in
such a way which are viable models
according to the infrastructure of that
particular area. Many industrially
backward areas do not have the infra-
siructure. We are going to create the
infrastructure. I have written to all
the Chief Ministers of all the States
in the country to at least indentify
two such districts in a  particular
State—at least two; may be three or
four—We have already started with
the State of Punjab, in my State,
the question of district may not arise.
We have to identify more areag or-
we will identify viable areas. We are
expecting the Sivaraman Committee

Report. Your point is a very relevant
point. That point  is also
under the consideration of

this Committee and we are expect-
ing that report. But till that Report
comes, we have already requested
them to identify two districts in that
particular State. The most important
thing we will see gbout thal js what
ig the economic infrastructure of
that particular area, what ig the
potential there. 1 will give you the
example of District ‘Banswara in
Rajasthan. There js another district
of Shri Ram  Niwas Mirdha.
It is not that he belong to that
district. but it is just by chance
that we have it. Nagpur is the
district where we hag 700 families
involved in hand-tools. And you
would be surprised that hand-tools
exported dominateqd those made in
Nagaur till two or three years back.
Today, I am told, there are only 178
families. Many people have gone
away. We want to regenerate the
economics of that particular area.
The HMT is doing a report on that
particular area, and we want that
township to acquire that industrial
life once again. Mr. Deputy Chair-
man, Sir, there are clusterg of villa-
geg which have the skill to make
hand-tools. I would only like them
to get back their jobs. We have no
phobiyz at all. My friend mentioned
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about Gandhiji. Gandhiji never want-
ed villages to be synonymous with
backwardness. In rhany g parts of
the country, I know, if somebody
wants to call you backward, he will

say ‘gq "t g In  Punjab if
somebody wants to call you back-
ward, he will say, gq 73 §I

I do not wapt synonyms to remain at
all. I want the people to have pride
in the villages. And that ig possible
only-—our villageg are rich in social
and cultural viability—when they re-
gain economic viability; we want the
villages to regain economic viability.

My friend mentioned about the
poverty line and the ratio of poverty
line. My dear friend, the poverty line
is a very relative thing. Today if
you decide: Look, we do not have to
do family planning, where the poverty
line will reach, I think it might be
beyond your imagination. If you try
to work out economic formulae, try

. to build up models, it may not be
there gt all. What is very important
here is this. I am talking of {he opti-
mum utilisation of resources. Man-
power is a very important factor of
production. I must say this. What
we are doing today is, after getbing
those areag identified by the Chief
Ministers of different States, as I
have said,—] am not saying theoreti-
cally 50 districts, 50 areas will be
identified. After they are identified,
we will have the industrial plans
prepared, not theoretical but practi-
cal ones. We are having the moni-
toring system. We do not go only
after the Presg photographs, Of
course, such things are also an incen-
tive to the pcople of that area once
their photograph comes in news-
papers. That also plays a very im-
portant role and that ig a positive
incentive also. For example, Khanna
in Punjab used to be, once upon a
time about 60 years ago, the commer-
cial capital of Punjab. We have
identified that area as an industrialix
backward area to be developed as a
nucleaug plan complex, WNow, where
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is the need for foreign capital to
come in? I have ng phobia about
foreign capital. My policy is commit-
ted to one thing. It is advancement
of technology and the advancement
of technology has never to hit the
employment aspect at all. We want
that type of technology. It doeg not

. have to be imported from outside. It

has to be developed. I want systems
which.can give me larger produc-
tions, higher production, higher effi-
ciency, lower cost of production and
higher per capita income. This is
the system which can generate larger
and larger spread effect.

SHRI M. KALYANASUNDARAM:
Employment potential.

SHRI CHARANJIT CHANANA: My
friend asks about employment poten-
tial. T want gystems which can gene-
rate more and more employment and
the systems which generate more and
morc employment are only such gys-
tems which have an employment po-
tential. There might pe some areas
where, for example, they have prob-
lem of man-power,

SHRI NARASINGHA PRASAD
NANDA: Are you really carrying
out the exercises on those systems or

you want us to suggest those
systems?
SHRI CHARANJIT CHANANA:

The systemg are never suggested. The
systems are alwayg evolved. They do
not have to be imported. You can
always suggest. Your suggestions
will be one of the most important
parameter to build those systems.
Now, what I am going to do is this.
My friend’s comment is very good. I
would like your participation in res-
pect of vour State. Your wisdom
would be my parameter. These sys-
tems do not have to be imported at
all. These systems have {0 be evolv-
ed by the people. They must own
the system®  Let each villager say
that this is my plan and my system
and that I have done it. (Interrup-
tions)



397 Discussion re.
L i sl Gdl '

P

%ﬁwﬁ-mm amg'?r ' thefigures

e
g PRI N
|

(Interruptions)

s qusia WA @t g,
Foat g SweT O W oA &
FE &1 w51 (& 39 fawen @ 9 79-
FTTHRE A T § gawe et tHaE)
Now, I would like the.House to note
one thing. The rate of inflation has
come down from 20 per cent to 13.4
per cent during January to Novem-

. ber 1980. These are the indicators
which are there for the House to in-
terpret. These are the symptoms. I
do not know 'if some friends Thave
their own interpolations. The nega-
tive rate of industrial growth has
baen reversed and a positive rate of
growth has started. Some figures
were given by frlends I have also
got figures. It is not 9th. We are
sometimes 6th or Tth. In October
1980, compared to October 1979, there
is 4.9 per cent incCrease in the index
of industrial production. One very
important indicator is that the capital
gnoods  industries have recorded a
growth of 12.8 per cent during April
to Sept~mber 1980 as compared to the
same peripd in 1979, Whenever you
have capital goods industries and the
growth rate in that industrv, the im-
pact of capital goods industrial srowth
rate ot the general growth rate is
after about 18 monthg or more de-
pending from  industry to industry.
Consumey goods industry recorded a
growth of 3 per «cent in April to
September 1980 compared to tha game
neriod lsst vear. WNow. there is the
quostion of industrial infra-stricture.
My friends generally don’t like to ac-
caot ane particulsr thing and it s
thn* ther~ were some damages dane.
My friends should know that when
thevy damag= *he environtnent that
ig the biggest damage. When rhe in-
vestment environment ig demazed, it
ig very difficnlt to cure it. You know
it. (Interruptions) Mv friend wants
me to give him the figures. I will give
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I am talkmg of the in-
vestment environment.

« MR. DEPUTY CHAIRMAN: Mr.
Minister, please do not reply to the
present points.

SHRI CHARANJIT CHANANA: He
js only helping me in replying. That
is an uncommitted understanding
Now, Sir. one of the
indicatorg is the 1issue of letters
of intent. And here T would bring
up the issue raised by the hon. Mem-
bers earlier, the bureaucratic delays,
ete. As far as corruption part is con-
cerned, nobody is going to tolerate it
at all, at any stage, at any cost.

SHRI SYED SHAHABUDDIN: Ex-
cept at the higher level.

SHRI CHARANJIT CHANANA:
Well, the hon. Member is probably
conversant with the higher levels
better than anybody else. T would
not like to talk in those terms. Sir,
the first thing that we did about the
registration of medium-sized units
which are up to an mvestment of
Rs. 3 crores—between Rs 25 lakhs and
Rs. 3 crores—was that the minimum
period used to be 45 days. We brought
it down to seven days. And we made
it clear that on the 8th day, if the
applicant does not receive a reply,
then the receipt of the application will
be recognised as the registration cer-
tificate for that. Now this particular
process hag generated a higher rate
of registrations. Similarly. in the
case of industrial licences, there also,
the rate of industrial licenceg has
gone up from the year 1978. 1t was
440 in 1978; 550 in 1979: and 733 in
1980 from January to November. The
iotal number of -industrial licences
issiteq that is the letters of intent,
is 34f in 1978: 765 in 1979, and 439 in
198G Sir. the friendg here talked
about the policy and the MRTP in-
ecrease. T would onlv like them to
nota down these figures so that thev
need not heve ta put thig question

agsin.  Thn 1978 the letters of intent
jesued to the MRTFP compriseq of
148 per cent: in 1979, 145 vper



399 Half-an-hour

[Shri Charanjit Chananal

cent, and in 1980, in 11 months, it
has come down to 10 per cent. Simi-
larly, the industrial licences in 197§
was 16.4 per cent,

SHRIMATI PURABI MUKHOPA.
DHYAY: The number may b, less.
But what about the money involved?

SHRI CHARANJIT CHANANA: In
the case of industrial licences. the
letters of intent would be a thing
after the investments are made. That
figure also, we would give you. In
1879, it was 19.5 per cent—it went up.
And in 1980, it is 14.8 per cent. And
I can only assure the House that this
figure will always be going down and
down because we would work under
the same priority schedule as the hon.
Member had talked about.

Sir, I would not like to leave the
peints raised by the hon. Members,

SHRI NARASINGHA PRASAD
NANDA: About economic federalism.

" MR. DEPUTY CHAIRMAN:  He
cannot reply to every point.

SHRI CHARANJIT CHANANA;
Sir, Mr. Kulkarni and Mr. Kalyana-
sundaram also talkeqg about one par-
ticular thing. And that is very in-
teresting.  Immediately after the
Policy Statement was made, friends
came up with one particular criticism
that this 1956 Resolution hag been
ignored And they later discovered
that they had left out reading the
first paragraph. After they had read
the first paragraph. since they had
made a mistake. they still stuck on
to it with different arpuments. T
would only tell my f{friends that if
thev want to make a statement on the
deviation of our policy, of our «apera-
tion, of our implementation of the
policy anywhere from the 1956 Re-
solution, they will he highly disan-
pointed and their criticism would he
found baseless I am coming to the
ingtanrec that have heen quoted here.
Shri Kulkarni ouoted the 1956 Re.-
splution ang Pandit Nehru, The only
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fault that we had in our Policy State-
ment was that we did not attach the
1956 Resolution ag an appendix to
the Industrial Policy Statement.
I would only clarify that the copies of
the Policy are availalbe in the Minis-
try. My friend should take them and
compare and See that they would
not. .. )

SHRI M. KALYANASUNDARAM:
Let me put the record straight. My
point is that the implementation of the
1956 Resolution was done in the op-
posite directidon which led to  the
growth of multi-nationals and mono-
poly houses, I have given facts.

SHRI CHARANJIT CHANANA:
Now I am coming {o your point, The
hon. Member has taken the figures
between 1972 and 1977. And here he is
talking of absolute figures. I would
suggest to take the totals. Then out of
the totals the share of the MRTP I
have already given, I just now talked
about decreasing percentages. My re-
quest is that these figures are absolute
figures and absolute figures are not as
meaningful. My friend, Mr. Rama-
murti, told me that our friend, Mr.
Kalyan Roy is very fond of statistics,
But my only suggestion is that kindly
take the total figures, have the relative
figures, then quote them rather than
the absolute figures of 1972 and 1977,
Take the total investmenis then out
of that see what is the role played
by them.

Then, when you have talked about
the biscuit companies, we are taking
action. I have already said this thing.

MR. DEPUTY CHAIRMAN: What
about fisheries? It is very important,

[SHRI CHARANJIT CHANANA:
Our friend had said that we do not
do anything to avoid the concentration
Mr, Ramamurti said this thing and
a few other Members also said  this
thing. I would only like you to read
the para conpected with  nucleus
plants. T have not said this to give it
a new nomenclature. - You call it
by any name, We rvan even re-
christian it, 'The only thing is that
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we want minimum concentration -of
investment in the nucleus plants. We
want the nucleus plants to generate
two things. One is the backward
linkages and the other is the forward
linkages. If HMT stamp can help,
may be the tiny industries, small-
scale industries, I would like to do it.
1 have asked all my public sector
units to help me in developing these
50 to 55 industrially backward dis-
tricts. How shall I do it, I will tell
you. I have asked all my public
sector units to prepare the list of
such products which are today being
imported, I want indigenisaton of all
the products. Now, the small-scale in-
dustries would be doing it  without
making a slogan or announcement,
1 would be sgetting a process in
motion, With that process in motion
they would not only be generating
ancillaries, creating ancillary effect
but increasing this effect also and
what is the most important thing is
that it will not lead to concentrating
at all. It will be a spread effect of all
that and the marketing of these
small units, these tiny units, will be
there, so that they do not die. The
one reason why in these industrially
backward areas, the momentum of
start could take place was this parti-
cular thing, This was the result of
analysis made by all of us, by various
committees. That is why we thought
that the most important thing for in-
dustrially backward areas is to gain
the momentum of start. What we
should do is that we must have a few
nuclaus plants and here, 1 may tell
you, the public sector units would
play the most important role in this
particular thing. It is because the
public sector has the benefit of being
the most rellable sector for re-gene-
rating the economy. I have sald it
time and again and even at the cost
of repetition, I would like to say this.

Discussion re.

SHRIMATI PURABI MUKHOPA-
DHYAY: What about standardisa-
tion when you take the HMT stamp?

SHRI CHARANJIT CHANANA:
Thig is a very interesting tesue that
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the hon. Member has raised, Ancilla-
risation means, suppose I identify that
nuts and bolts will be manufactured
by an ancillary unit. It would involve
raising infrastructure of the unit,
telling them that it is their own raw
material and it would be inspected
stage to stage so that my  product
remaing under the statistical quality
control also, and we do it right from
the beginning so that in this exercise,
the small unit does not suffer at all.
Now, why am I involving the Chief
Ministers of the States? Our friend,
Syed Shahabuddin may have some-
thing against a Chief Minister in im-
ot commitments but he is not
azjainst the Chiet Minister developing
his constituency and—if the  Chief
Minister comes along with proposals
for 2 or 3 districts which are indus-
trially backward, because they also
belong to our country, and I do not
want the Chief Minister's constituencv
to suffer only because it is Chief Min-
ister’s constituency.

SHR™MAT] PURABI MUKHOPA.
DHYAY: The Chief Minis‘ers seem to

be going for their own State through
you,

SHRI CHARANJIT CHANANA:
Each State Chief Minister is trying for
his own State. Now, friends had men-
tioned about industrial relations.
They would be happy to know—even
if they criticise in the House, there
is one plus factor that whenever there
is something good, they alweys recog-
nise it—that industrial relations have
shown tremendous improvement.
There is a fall of 75 per cent in
mandays lost due to industrial unrest
during January to October 1980 com-
pared to January to October  1979.
Mandays lost during January to
October 1980, were 8.85 million as
against '35 million gurkng January
to October 1979. But this is not the
end of it. My leader had one parti-
cular method of appreciation and he
always said: It is good bhut it is
no: enough.

' SHRI SYED SHAHABUDDIN
Why did Mr, Salve complain?
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SHRI CHARANJIT CHANANA: I

am. clgrifying all these things for the
beneﬁt of the House.

MR. DEPUTY CHAIRMAN:
Many Membrs have gone out. So
those who are present here, to them
he is replying.

SHRI CHARANJIT CHANANA:
Production in the public sector units
in the Department of Industrial De-
velopment is up by 27 per cent in
January to October 1980 over the
5“?."9,,1’%“’394 lastwyear.

Now, friends, we are {rying to look

at gorhe Tmportant industries like
cemeht, paper etc, both from the
immediate problem of development

ag also perspective development For
perspective development, what we are
trying to promote is, we are trying
to promote modernisatién of the
whole plant becausé 280-ton ver day
plant is a plant of yesterday, an ob-
solete plant. We want to get rid of
the obsolesence and in getting rid of
it is a part of the plan for moderni-
sation of our plants. We are asking
each and every unit in the industry.
Friends would appreciate one thing
that while we have rcorded a 27 per
cent rise in the industrial growth in
our Ministry, in the Department of In.
dustries, the damages done are reflec-
ted in the heavy industries, 1If you
demolish a big building, it will take
longer time to raise that big building.
Now, there also, in the Department
of Heavy Industries, Jessop and
MAMC have shown increased pro-
duction of 10 per cent during Janu-
ary to October 1980 over the same
period last year while other com-
panies improved performance is as
follows:

Lagon Jute-—144 per cent,
. Standard Wagon-—36 per cent,
Scooters India—25 per cent,

Bharat Heavy Plates & Vessels—
59 per cent.
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Tungabhadra Steel Project— 30
per cent,

Bharat Pumps & Compressors——
18 per cent,

Bharat Wagon Engmoering Ltd—
86 per cent.

3 p.M,_ These percentages are quite
encouraging percentages. But
even then, we are asking

them to go ahead and try to see that
optimum utilisation is made of the
installed capacity in each and every
public sector undertaking. And, as a
matter of policy, we have taken up
unit by unit examination of the per-
formance of each and every public
sector undertaking under the Ministry
of Industry.

Now, I would also like to say that
the performance in regard to indue-
trial licensing has shown a tremen-
dous improvement during the period
January to November, 1980, as com-
pared to the period, January to
November, 1979. Letters of
intent—percentage increases I am
talking about—74 per cent; industrial
licences issued—36 per cent; capital
goods approval—60 per cent; foreigh
collaboration approvals—82 per cent;
letters of intent for backward areas—
50 per cent. T would also like the
House to know about the pending
cases. Pendency, beyond time-limit,
of non-MRTP applications—only 11
per cent. Pendency, beyond time-
limit, of MRTP applications--23 per
cent. Then, sanctiong and disburse-
ments by financial institutions during
the period, January to  September,
1980. Why I am talking about the
financial instifutions is that it is a
part of the monitoring system. In re-
gard to the issue of licences, we are
going t0 monitor the implementation
of licences, translation of licences in-
to plants. This is very important,
as has been pointed out by hon.
Members that we should not allow the
pre-empting of the capacity licensed
and allow the vesteq interests to sit
on it . I have mepntioned as a  par’
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of ‘the industrial policy statement,
that. we would not only cancel the
licences, but we would alsg penalise
those people who are pre-empting
these things, We have also started
a process of prescribing a particular
date in regard to the back log of un-
translated licences, unutilised licen-
ces, and we would cancel all those
licences up to a particular date. I am
not going into the details because it
is an inter-ministerial process. We
have advised all the Ministries to
adopt this process and the impact of
this process would be known very
soon. (Interruptions).

SHRI NARASINGHA PRASAD

NANDA: Please also look at your
watch, i
. SHRI CHARANJIT CHANANA:

1 would like to reply. I cannot do what
you can do, You can always go, as
per your sweet will, o

- SHRI NARASINGHA PRASAD
NANDA: Take your own time. (In-
terruptions).

SHRI CHARANJIT CHANANA:
In regard to the reservation for the
small-scale sector, even at the cost of
repetition, I woulg say that the policy
of reservation remains as alive as
possible, Mr. Kulkarni mentioned
about some code pumbers. Ha for-
got one thing. Earlier on, in this
House, I requested him to give me a
list of all such encroachments and I
would take immediate action in
the matter, He probably forgot the
later part of the sentence I wuttered
in the House. I would only like
.this to be recorded so that when he
goes through my reply, it at all he
does, his attention is drawn to this
. particular thing. (Interruptions),

SHR] M. KALYANASUNDARAM:
Sir, we are discussing a policy matter,
All these local issues need pot be dis-
cussed here. I would suggest to the
hen. Minister that he may send replies
to the hon. Members concerned.
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SHRI CHARANJIT CHANANA: 1
nave already replied . to all these
things. Now, the question-of foreign
compan’es and s¢ on has been men-
tioned. I woulgd like hon, Members to
know cne thing and this is a very
important thing. One importan; aspect
of the industrial policy is that we
want the industries in our couniry to
live today for tomorrow to come. We
do not at all want that our industries
should live in yesterday. For this,
one very impartant thing is that we
must keep on updating technology.
Injtially, may be, we have to have
transfer of technology. ' But in the
process of transfer of technology and
distributing the technology, what is
very -important is, we must give top
priority to R&D in our own country
because our major interest lies there.
As our friends have mentjoned about
South Asia, it is one economic region.
In fact, ae knows it that from the
strategy point of view we want the
friendly countries to get as much help
as they want in this matter for mutual
economic development. We do not
want clashes to be there. We want
complementaries to  develop. What
we wanted is the advancement in
technology and in this respect our
Government gives the top-most im-
portance to.the. transfer .of technoloav
in such a way that there js a transfer
of software, because our country has
two big advantages today and we must
see that those gdvantages are acouir-
ed in the interest of the nation.
Therefore, we have to be alert, glive
to the situation. Just now our friend
was saying that the foreigners come
here. get the benefit of low cost. It
is there but along with the bencfit
ot low cost there is the benefit of in-
frastructure which has the highest
capacity of absorbing the latest tech-
nology. So. the process may not-only be
importing software, it is being linked
up with two things. One js the impor!
of software gnd the ather is the buv-
back gystem. As my friend knows
about it, we export hardware ard w~
Ao another thing that is we export
software to the develoning cruntries
Now my Communist friends may not
like my saying this at -3ll. but even
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it it is a little bitter, I would only
request them, in the interest of the
country to see that whenever they
talk of the public gector, it should be
taken as their own sector. It should
not be like that that Russiais adopt-
ing one technology or China was
adopting another technology. 1 do
not want that. Wherefrom
§. get. the advantage of
an exercise, whether it is Ching or
Russia or any other country. I would
like to take it I may refuse to take
the benefit of an exercise, for ex-
ample importing Coca Cola
I would not like to take that exmple
to be there gt all, but the acquisition
of the latest technology in the interest
of the country in such a way which
suits us the most and more so because
we are today facing a crisis which
again we inherited. I would like to
mention one very important thing,
that is, the Janata period was slightly
less cumbersome for them  because
they aslo inherited one thing. Be-
sides the chair they inherited two
big shook absotbers, One phock
ab-orber was the huge foreign ex-
change reserves.

SHR] SYED SHAHABUDDIN:
They made it bigger.
SHR? SYED SHAHABUDDIN:

~ays that they made it bigger. He
forgets one thing that when the
foreign exchange earning starts, there
remains the pipeline also, Yes, they
di1 make it bigger because they got
the benefit of the things in the pipeline
also. They immediately added to
that. But that was added only up to
a few months of the first year. After
that they did not start. They only
ruined things. At least we are interes-
ted in creating and transferring
tcehnology, but they did nothing.
What they were transferring to the
nation was a liability. I am not trying
to abuse. I am just stating the fa~tual
things. What thev did was, they con-
verted the national assets into national
liabilities, not knowing how difficult
# would be for the future generations,

GMGIPMRND-RS 1—1456 TR.S—

[ RAJYA SABHA -

by China, .

'

Industrial Policy 408

What they inherited the other thing
was in the shape of the foodgrains
storage for at least two or three
failures of the crops.

SHRI SYED SHAHABUDDIN:
There also they made it higger.

SHRI CHARANJIT CHANANA:
There also they did one thing. 1 re-
peat, having mentioned in the House
also, that what they did was that all
the Janata people went to pray the
Indra Devta, He sent raing and he
came to their rescue. My dear friend,
you did not add anything at that time.
Unfortunately they were experts in
substracting things and I cannot con-
gratulate them for having permitted
such exercises which led to national
substractions. No, That has not even
done at all, If you had made some
addition, T would have had definitely
the privilege of congratulating the
Government. But unfortunately, T
do not have any background, nor
could my friend give me any statis-
tics to praise them.

So, my friends, if you want 1 can
take up one by one whatever points
you want, but I have, in fact, tried
to cover the main points, And I
would only like to say . . .

SHRI SYED SHAHABUDDIN.
What about progressive Indianisation?

SHRT CHARANJ'T CHANANA:...
Thank you very much. Thank you.
Mr. Deputy Chairman,

MR. DEPUTY CHATRMAN: Thank
you very much, hon. Members, for
the interesting discussion and thank
you, hon. Minister, for the reply,

I adjourh the House till 11 O'clock
tomorrow.

“5.07 ¢ The House then adjourned

©at eleven minutes past eight
% of the clock till eleven ot
""" the clock on Tuesday, the
' 16th December, 1980,

16-3-81-—570.



